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19-07-2017 - CP No. 208/KB/2017 - Jagat Singh Chopra & Anr Vs. Freyaship
Serices Pvt. Ltd. & Ors.

ORDER

The Ld. Lawyer on behoi[ of the petitioner as well as on behalf of all the
Respondent(s) are present.

Heard the respondents at length.

The order is reserved.
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MANORAMA KUMARI
MEMBER/(J)



